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It. Registrar (Vigilance),
Gauhati High Court,
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Smti. Mallika Dutta,
District & Sessions ludge,
Nalbari.
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Dated Guwahati the \l December,2024

Restricted Holiday and Casual leave.

Your letter No.DJNB/8364 dtd. Og.LZ.2OZ4.

Yours faithfully,

sd/

JT. REGISTRAR ruIGII-ANCE)

From

To,

Sub:

Ref:-

Madam,

em o ,VI -12
Copy to.

With reference to the above, I am directed to inform you that your prayer forRestricted Horiday on ro.r2.2024 (on account of Martyr,s Day) as welr as casuar leaveon 11,L2,2O24, along with station leave permission, with the official vehicle, at owncost, from the evening or og '12.2024 ti, the morning of r2,r2.2024t n., u""ngranted' The next senior most ludicial officer available at the station would remain in charge ofyour Court and Office during your absence. l
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;V4ne project Manager, Gauhati High Court
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JT. REG ISTRAR (VIGITANC E)


